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and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1970-71, be taken into
consideration.”

MR, CHAIRMAN :

“That the Bill 10 authorise payment
and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1970-71, be taken into
consideration.”

The motion was adopted.

The question is ;

MR. CHAIRMAN : Now the question is :

“That clauses 2, 3, the Schedule,
olause 1, the Enacting Formula and the
Title stand part of the Bill.”

The motion was advpred.

Clauses 2, 3, the Schedule, Clause 1,
tbe Enucting Formula aml the
Title were added to the Bill,

SHRI VIDYA CHARAN SHUKLA :
T beg to move :
““That the Bill be passed.”

MR. CHAIRMAN : The question is :
*That the Bill be pasyed.”
The motion was adopted.

16.49 hrs.

GENERAL BUDGET, 1971-72
-—GENERAL DISCUSSION

MR. CHAIRMAN : Now we take up
the General Discussion on the Budget
1971-72,

AN HON. MEMBER : There are only
ten minutes to 5. We may have the dis-
cussion tomorrow, Sir.

MR. CHAIRMAN ;
hour left.

it oereaTe et (qEAt) ¢ WA

ofs vz, g3 A w2 N AN §
w7 g ?

There is still pne
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MR. CHAIRMAN : There is no ques-
tion of cut motions so far as the Geperal
Discussion is concerned. Those who want
to speak may speak.

sftwo wro fard (3faw) : awmfy
wEg, ST g § o Qe gut, Iad
g X & & aray §7 avar faay
¥, WTOAAGHZ  F) TAAT XY GOF
T O FRY, Tov AY AN A g A
¥ QAT a9 73 wgeapd § ) e wed
q N FHE gATL A TEr @, SEH f
ITA T a<E wW far )

g9y T AA & gATTIATIHT FY
YT F) AT T T | A & qraeg
% oz wgr arar & 5 gy grwedy @AY
wifzn | 9g WY us vear &, foan |
FFTY g Y At & Afer & oy =
T g e asrd Al @ s E
fert softT &Y gt ) Aaf @1 IUW
3 Y A aga egmm wwx fiw
et § ) Afsr wm a7 A e
waz,mz%mm@ AT -EHA -
o7 Hfeaw o, 77 a% 2§ GAOTETA-
¥z &7 quTe qoT A @ ;wAr ¥ WA
qw arfady Y § o< ag oifeet § gl
frmee grrATeY #Y ) agr faad W &3

gm & faog & 9w A SR
gmmm&‘mawgﬂﬁm
ANNrwamdd3 § A qoee
Nemam s ags o § sgir e fs
qfser® 49T §Y agray am, afsas 921
oY wrarr ag Iauft wredt § | oW ava §
¥g § 5 99 et wadt &1 weqr A
gaAdAw qd ww Al q wg dl
wrdY § | oF & afsqry ¥ wTAPT A
forarr arar § 1 o wredRae 3 $ifirg,
yg ug fouy smar &1 Wl @t s
wam e § 5 wher dor
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ffery | Fforw o g @ oW §)
ot wfrer 4% § v 3T oY Liidey
e & o Yriege ¥ ool ww o §
W % a% fer s wr amar § oA
qqﬁmagwamﬁgngﬂﬂmaﬁé’r
ordY & f ofsers dwex # ard g
= & o | afeR gETa WA ag @,
fergrer & o o €1 @ @ W3 oY
ag § gardl guige A S ofoww wee-
w § gAY a1 ofes moefen &
ZW wa ax femar @ @ 9% ¥ gAar
#rs feara o wowre & Ady fagr ) =
FgA ¥ fF aw o 7 22-24 F0¢  wwar
BFET W AN F 1 W gF W waw gH
foelt @ Sv@ wqere 160 #A% w0d &
ST EW ¥ YR F AT wl Nt Sy ag
TIEF FATg 4w WY § IWE Y wrey
IZ0T 9% @1 § wwwr w1 fgarw agy ¢
TH g 980 # gIFSY GATGT A qfeww
92T § 97 7o Q% A q A 7w W
3 & wd aww W agam At Ay f¥
#3 7 arg & wre § fF Al weedw
Y qfe® dwT ¥ T faram ) @l
At ¢ feeftor § ofsas qveT W, A%y
Feltfam Ay ge Swr € W
Wa & fifsd | WE A7 qg aoew
o § 5 @d ¥ ga@ ourer v, W%
FOTY FOT AT gUA AT FT @V g
g ok Ay aga AW awe ¥ IEd
WA gy A g AR I W A1y
#fiea ooft o) gaTor AwE WET WA W
3N S0 FYC ¥ & AL FT WIAW
wU g {0 ... (swaew).. ot gaTR
o e & wgy 5 N AL g & 1 9 ag
o gl W A g wY W@ ) 9
aff wrr wwar f gyl Y W E @
wowrd A% N E ar Jax gfed
#t qi¥e wTdl § ag AT §, g0 qar A
mg g afw g T AT QAT R
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g, 9z ay e ¢ fr Wd S g
At af) oferr vt W swifen §
Iq¥ qrer 4 7g oW §Y vy aww ¥
& ard g

% ARG QR ¢ WY A W
qifedr

st ®o wyo frwrd : wx Wy a9
FATIE qrET Qo Dt A wE
g Ay 1 az giqe  war ey Wi ?
T Y WA N &Y ave fowr o o%
G & war frar o ? gwwr B
gHE W gTET AERT 2 X A aTr wewyr
aridtgmra g g o @ qu¥ Ao
97 ¥% fr ofsas G § & @
yTEAT Awr ¥ O§ WY @
woll a7g @ F19 Y IH F@ faar
Y | ATEIT AT @O TAK ] FW
FTAT § aY SHRY 7AANE 3% WAL FL A
WX AT R A A YA § 9, W
¥ arg § &ré gEE) F A9y 9wy

ot gagre e (wEdE) - TERR
&2 ¥ framr arer drar & ? frad srgde
8927 &Y seafai fafraee & wf qowy
AT q g !

st wo ATo famrd : wra A WA
el ag w57 w7 WY A oAy
afsom

g wgT ag ¢ e fralt ofeers
welem §we @ & ) worgy
T & € Aitfrg | oy Y qer g2
rrfree W o e gfraa & W,
wegfaee qrdf sl e gfad gfaar &
aguad fpi A st § Toar & §
qTeAT & ¥ Ywresinfear ¥ O§ ded
wadd ¥ &, ¥ gt grer et & wwl?
T AT TGS FY agier A four amar
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[t ®o a0 fATEY)
a ¥W weETe WY A g ofews A
¥ @ O gnr wiem off v wfge
WX 0% 94T g9 & INW! @ w
wrfga 1

0 v 7y § fn wreae w0
gl % wagd & fgg ®1 @AW &, ol
aw I7%! giewry ¥ o1 9w 8, ouw)
e A Y gfawrd & wid, Hfeqqg A
fargr oy i ofes dee § Ny o
Y | % 7T e fear A L eI
¥ W W AUy #) sy oAt aw g
four @ st ag N FEN B e
WAGIRTTHE ¥ gy gw ge, Ay 1w
o ool T ...

st wo a0 frar@l : qegx arew,
|IEY AT, FIET AN, WY W M awaAT
it | gafoe wd ov gww oy & fr
AT ¥ TR afEdd v 8 qecq
& o ofere dweT F WY ¥ Yk Ay
fazy wg

WIS AT Y A g §, ¥g Wrow
amA & vl g oF  fAr—yzzmmd
NAT AL 92 58 @ ¥ fis 3%
ol A 9§, wHE A e
X% AT aTq IFW ag N wy fear f
T sy et Y agi v i fafrex
o & ot agt Y g WY gunh ) @
WRT TR § wrga } e oagr W
W EE gy § 1@, aw oY agr £
T T gwel §, AT g gl
forr agomr oot g & X Forr g—
fow o wgr P gewe o), Sw
weyfaee aThre & arg o agt g gk
Wit 3wk nx foe awg FORT Wyt g
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A IT A § N AYNT qgT W, qg
o el wr @ & xew fag WA
Reedrere §—3 o faredrer< & 1

% gw AT § qF gEQ 4T wEAT
TEAT § —aT A Wy TR FHA, AT
fedt ®Y oY Hfad, forad wmg & @
g AFT 99, AfFT AT AXLAT & |9
T IIM | WT W19 & W v 67 af
¢ 97T F wygwy Wee faar e oo s
F1 T wfegre &7 sl fmag A
B %W W AT SIRTH W agra o qEw
fere mra Awrga waW I5TF | gEfAn ¥y
frdgw § fr ofs d3er ol wigde
dw—3& qfses d9e & faars 7 g,
&fer & qg w8y wwear f5 wrgedtomyo
ﬂtﬂT{ot{of‘{ﬂo ﬂTﬁFﬂ?fl‘ 4] SEr
w3 | frad Ewirferaes 8, g A
} T, 3% gra ¥ ®w ayfey, fred A
T AR AW qIg & AT 9 |
A9 IAHT UF FET AU AT, A Wy
' Ty A1 Faw 73 wfe e ¥aw
WTEoTHoUTo AT WTEodlor®o  HTIHA
a9 H et w @ B A W
faade &1 wig ordifcay At A €A
% wifes a7 o § ot fewfa & s
¥ TR Fgr A% wwG avg & wE
g T g ¥ 9@ o ¥

17 brs.

78w wfir & weare & W §
wft € §— gk e wofy & oY Smwy
o foar & oM ¥ Y Ied forere adt
g1 ¥few ow are ¥ fowrs ey f—
et gfive it g wifyn, efvefrgu
thre g wifgg 1 W umd gt e
ror gt & ) oF A W qger g d
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MmN T N Ay W awdr g,
fearl wY sy 3 quel @, WX w7
Fofaw w7 &< §, v &Y @@ S Agh
g1amv ¥ Prrd wogER qEE §, W
wgh & 1 Oeft grorw H vt aga wraer
Y gY oret 8, Wfww @A FIC AW
whrarfaw gfae af v § & are aww
axx § fs gw gamqwmade ) w7 aw
5T ¥T AR, W ¥ 1 SA-grgAmEHe
Tt | o w8 gaR, T g
o @Y a1 200 uF¥ gl §, @A &
wifqd dfaa A% @9 uw HwIEE
gfyz @A arfen ) af@ @ ghae a
A FT, IAAT QWA & gL oavq A
gfaz A a7 3w Ag frm o) W
Afar gk A av9 § 97 ow afe
g a7 &) Aranfom @ gwd Y arfer @ @y
@ FE FTATFL ATAT & WX I OPGATL-
¥z foar gor & a7y ag Y Y9 A A
FIVTAW MW7 A & oM A
TSy Ararfae ¢, oW g Wi & g A
ag aifey g wfes zw dle T ¥ e
w2 qr @1 f6T w9 UF 4@ FX
#ifoe fagh Sara H9fr g 1 g =
A A%, ad w2 A7 A wy, Afew
as ¥1 % § nwwz wgar § e g
¥z WX, g% wuer iy, gy *) faer
fad, g qarere ) ¥R ¥ =) AQ
¥ T 9% | ¢ UK AT VIR ALE § /6
o & far ww wwr T §1 W
TorTe ¥ v arwa §, GuT T I
1 & oY o arr wg e w¢ Fr foaR

g wdew § g ww ¥ o om@, 0

0% g Il & f A, qHW FTCER
¥ forg ord, avat oA od A
ot vk g Wl smgfefads
f o ¥ oAfwk | gurr aw
!t fogur, sewEe, aRFTy WX
T o orh Rrerd Y A
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HOA FUT A | G TG A & oy Ay
fee #tf ot wofe & a2 W)
witg ¥ agar ¢ 5 g W fiomw
W A § faage are g T0fgy 1|
FuAE ¥ Ary ag & 5 uw =mie
fow %1 ¥z 93 @y § SuwT iz Al &
ary @ A TeAir ¥ g O SR
1 gu oY gATSETE & WA 4T GWEA §
fis Foramr do wear § S9%T WA, AN
F9I7 9T § 7 ¥ 9gA NfET Y
& fagsr ¥ et § SuaT W T A
W, Ja% fag w9€ &7 gaew g W
Iu¥ fag @y w1 wew wAT W)
fomr wvt g gfeerd fore gl § o
&Y OF g% aF qAT G W arey faan
oA gfaerd 7 § sAF A ag giend
fasr )

ot g $1E &wvw Ay @
Afsa saT waew qg a8 & fo wrir o
A9 e A AMEY | Afew & oF T
AY A WIIHT €317 Faemar amgan § &%
foawr fo aer vy &) dow ¥ zmw
ader wivmare frar & e foredt ot we
fraTi 9T 9 ¥ wa ger fegare § 1 dfeA
& guwar § sefcufoes o &
W A win wrar § W o AR
g & oA § o ag § fo feanil
*Y grora age wed Y 7€ & wwlwy I
qT EAEY 249, UNFedid w9 a9
W g A & dv W W SR |
7 =y § s Y et At w0
wift gaw § g S § ag e e
§ fis forastt amelt g oy gt & o
#1 qTelY g wrsgy aaw Afew R
e g g i g ag o
¥ gro W ) ww aft A QT g FE
N gmue a2 & Rad andd
g B goere & frdw & frag o@
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[ wo aTo firardl]

THTE 7T €1 F AR FY qev T €
1T & oY FHATY , IV AT § Ag
AT T A1 T FATT FREqTg MF § A
W a@ & qarrEre A 9rAT | A9 97
AN FgA & W W FF TET 9T FriAT
g o ar sfyas o argsq sToeEe
Mggara & g ¥, W ga gl
T8t 9 A9F wifwaw aegr & AfE
feg Y fer wA oY fewee 7Y Tt
fr a7tz Fave) | At ¥ AAGY @9
TR g 11 vAeTs At 3, wAy Al
grom gave wrfer Afes @ & A
g A g AN fr fra ®
o wER B, e Teva A omTa @, IARY
ATl grer oY fred A @Y o T
¥ gl oY Wil grAA @ TR WOR
2 7 foar oy ) g faey welt R oW
fram 8, ¥ o frare afrae T oma 2
gafan & gardt fedfiwe2ta &7 ot amed
T gud gewat & AT W oHTAR AT
TR F TATE A WIFY TH AW
o wEw w0 agr, coray faay fr 2z
F WP WY gy #Y

ot wew fugrd st (varfer) .
X framt & I A ey wT W R 7

st ®o Ato faard®  Ewrh ww oy
g fr gt ot & qra mfew gfaz
T AR Wi ag fedigem gfie o
wifge, gw afiare it gfe a8 a8
ag gaer fasy fram @1 @ fearn @
qIR ST AT AAA § &1 IeET wW
FEAT AR |

gafar @ awy N W A4 faw
wfY agEy w1 o feerar wTeer g
Y euw A 99 W AWF 97y w9
gzt fear § @Y ag wga wsuy o frar §
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W &a7 7% iy fF ¥ @ A QU
foar &) &fer S ot a0F & ad
ey I frart & & ST agr wver
FIAT BT IA 9 AR Gaw AT gal
gaw, gregtR dvw SifF ge Ay &
¥ wA g, 51 qwdz 1¥n g9 Feara omr
3§, g > 37% T v T A AR
Tar faar arg fomd dns & qg T4 A
st fr ot @ TR Aveh g § qE
U9 A A AT IZ UF o Wi AG
gt 1 gafAo grags w A AT 0w
oTr WY WY a9z W gAr gAn fearr
T AT A FATAT BT A |

3R FFrO AT qUAT A1 W
FIT BT OF A arwT 47 A HOW AW
s anft @ gzary w7 fear wma 1 @Al
T KT FLATIT FT AW A AFTA HT
AT AR 38 qE w1 fam A
frwrer Stfaa

AET A% IT4” 4T 9fewE qHET WY
ware § sriew @ f ofssw dwer g
TR TIH AT A I W A
fwg W I8 7 A7 w9gr AMEY A
yroagm g & wre w5 qv gReE
§977 FoET KTH I & A1 I§ Y a9
shyeargwr &ifors 1 & auwar g fooaga &
A 7Y gw fa=wT & wgmm A gm f
AT dwT 1 ITEw W W gw
Nerew @A wfey i @@ wfgy
wfeT afios et ) 39 g T A
T FeE 3| W@ R W T e gl
F1 A A fret A% mEw H AT wh }
AN &% Y grad afeas dwe O @i
TR A § FATHRGAZ Wiew TR
AT OE A g AW ke @R ag
LRIRURS I Gl ()
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SHRI SAROJ MUKERJEE (Kaiwa) :
At the very ontset, on behalf of the Com-
munist Party of India (Marxist) 1 oppose,
the basic policies from which the Budget
provision and various jtems of the budget
placed here emanatg, because the basic
policy of the Government of India today
as expressed in the Budget is to develop a
capitalist economy, and a capitalist economy
is a crisis-ridden economy. The leaders of
the Congress Party including Mrs, Gandhi
profess day and night that they are building
socialism in India, but there 1s not a single
element of socialism in the Budget. The
main principle of the Budget is to see that
the rich become richer and the poor become
poorer.  This s the main policy on  which
everythirg  emanates, This s why the
Indian economy s on the verge of ruina-
tion today, and on thiy crisis-ridden ecconomy
the hon., Finance Minister  expects the
development  of svarious aspects  of the
country's economy and he is exploring the
possibility of a growing economy. He has
painted & rosy picture of the last one year,
He has said that thev (. Q. 1. have done
many things and that they will do many
more tlungs in future, but actually the
picture s (uite contrary. We have seen
that at least for the last one year unemploy-
ment has grown, factores have been closed
and deficit Budget is continuing,

He has put before us an over-all  deficit
of Rs. 240 crores n this mtenm  Budger.
This is not all.  He has said that thete will
be increased Reserve Bank credit, but we
know that without adequate resources 1f the
bank credst is increased, there will be further
deficit,

Thercfore the real deficit will be much
more than Rs. 240 crores which mcans fmore
inflation and soaring prices. The price of
easential commodities, barring one or two,
is soaring up every day. People throught
out India are suffering because of the rise in
prices. The Finance Minister said that they
have not taxed the people this time but they
have in mind to take into account the
mainstay, ie., the power to raisc more
resources. That means that in the Budget
which will be presented in May there will be
taxation proposals. People will be taxed. You
cannot gef resources outside the plan, Only
by taxation you will have to raise the
resources. We have seen that during the
inst 23 years they have been taxing the poor
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and not the rich. Whatever taxes have been
put on the rich have sometime been
evaded, and at other times they had bsen
exempted. That seems to be their main
policy.

He has rebuked the State Governments
and blamed them for their increasing over,
drafts on the Reserve Bank. He has put
the responsibility on them. We say that the
State Governmenis arc not responsible for
this. It is the fiscal policy of the Céntral
Government which puts the State Govern-
ments in this plight. The price policy and
the fiscal policy of the Central Government
compel the State Governments to run into
deficit and their cconomic position also
deteriorates. This way, the economic posi-
tion of India is fast deteriorating. That is
why our party has demanded, we demand—
even now in the Lok Sabha and outside also
that the States must have more power, that
they must have 75 per cent of the revenues
collected by the Centre in that State. [
mean 75 per cent of the Central taxes such
as the Corporation Tax, Income Tax etc.
wluch are collected in that State and the
balance of 25 per cent will remain with the
Centre. The Constitution should be amended
to give effect this proposal.  If the Central
Government is keen on the development of
the State they can do this because they have
got two thirds majority and they can change
Constitution so that the States can be placed
in a better financial position. 25 per cent
of the Central revenues are enough for the
Central Government to discharge their
responsibility regarding defence, foreign
aflairs, commurications etc.

No new policy has been enunciated in
the Budget.  The old polivy continues. He
has painted a rosy picture, the real position
has not been stated by him. Take for
example unemplovment. We have got a
back log of 78 million unemployed. Annu-
ally 50 lakhs of persons are added to this
number. The hon. Minister said that their
aim was {0 provide employment to atleast
one person per family and that they have
already sanctioned Rs. 50 crores for this
purpose. ‘This a fantastic proposal. There
are 11 crores of families in india and if you
give employment to onc man per family,
how long it will take to cover all the unem-
ployed ? Morcover factorics are closed ;
number of retrenched works and employees
are increasing day by day. For example,
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[Shri Saro] Mukegjee]
in West Bengal, there were 200 factories
closed during the UF regime. The UF
regime helped to open 39 factories. But
during the one year's President’s rule,
the total number of closed mills and
factories has risen to 400. Similarly in
Andhra, Kerala, Punjab, Dethi, Bombay,
everywhere, the (factories are getting
closed. What has been the result ? The
result has been that millions of workers
are without jobs ; their families are on the
verge of ruin faced with starvation and
hunger. To remedy this, nothing is being
done,

It was said that we are getting towards
developing economy. No. That is not the
the sign of a developing economy. It is a
retrograde economy. The workers are on
the verge of ruin. The unemployed are not
getting jobs. Millions of people are getting
unemployed day by day. Their policy is
utterances of sweet words, nice talks and so
on, on the one hand. And on the other of
repressing the people. Sweet words, very
nice words, are uttered by our Prime Minis-
ter.

AN HON. MEMBER : Vote-catching.

SHRI SAROJ MUKERJEE : Not vote-
catching. They want to bluff the people.
Our Chavanji, Shrimati Indiraji —they are
all utiering sweet words, very mice words,
but when the people fight for their employ-
ment, when the people fight for their rights
they repress them. You will then sec her
“Rakshasi Murti”, as we s¢e in Bengal. The
Prime Minister is playing there the role of a
demoness ; the military, the CRP and the
BSF are there. Do they think that Bengal
is a colony of the Government of India ?
Military rule is there. Why ? For neatly
two months, military rule is there. Still,
they are not able to maintain Jaw and
order. Vice-Chancellors and other respected
leaders are being killed, but no enquiry is
being made., The Local people say “‘we
have scen who are the killers but for fear
of life we caunnot telll their names."
Because higher police officers and others
are in league with goondas, murderers and
assassing, There is a big high-level conspi-
racy ; high-level plotters are there, They
are doing this, the killing of comrades. It
is with a heavy heart jhat we have come

bere,  We bave logt 230 comrades of owr
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party during the President's rule. The
other parties members, youths and general
people, are aiso being killed ; this number
is nearly a hundred. Al this is killing
designed by high-level conspirators who are
league with the Government of India.

Therefore, we say that during the Presi-
dent's rule law and order has very much
deteriorated. It is not being maintained
anywhere. The people are always panicky ;
always living in fear of being assassinated
and all that. On the one hand, they are
uttering sweet words and, on the other,
when the people fight for their rights, they
give them bullets. They arckilling them.
Terrible repression is there. That is why
we demand that when you pass the budget,
you must assure us that military 15 with-
drawn immediately ; that the CRP s with-
drawn from West Bengal immediately. Why
Bengal only 7 Kerala, Andhra, -every-
where—they would not tolerate this. Fven
after the election in Miryalgwden, in the
Telengana arca of Andhra Pradesh, where
our representative has been clected, the
zamindars have killed two or three hisans
there. 40 persons in Kerala have been
killed by the armed forces. Therefore, we
say that the writting on the wall must be
read. The Government of India, the present
leaders, should read it.

With the military for 16 years, Last
Pakistan was being ruled but the people
threw out the military rule and stood on
their own legs. By the strength of the
military, the British regime could not curb
or suppress us. The Congress regime some-
times could not suppress us. But Shrimati
Indira Gandhi's Government, Chavanji's,
Government, now wants to do the same aad
through military and the CRP they want to
suppress the democratic movement.,  Really,

they are suppressing democracy.

Where the people are fighting for their
democratic rights, they are sending the
military. Why ? Why are they afraid of the
people 7 You see they are not functioning
even the Parliamentary Democracy. There, in
West Bengal, through an election the ULF
has got & majority. 123 members belong tn
the ULP. The normal procedure should
have been that the Jeader of that fronf, Shri
Jyoti Basu, should have been called, Had

he lailed to form & Government, Shri Bjjoy
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Singh Nahar, of the second biggest party
should have been called, Pgople should see
that parliamentary democracy is functioning.
But instead of doing that, they are conspi-
ring with Muslim League and others, acting
from behind the scenes and pulling strings
and all that. Now, they are combining all
sorts of forces—the CPI, other erstwhile
leftists, the Muslim Leagu¢ and s on,—s0
that the real representatives of the people
who arc really in a majority cannot come to
power.

in ather Stales, this is not done. When
there 1 hope or expeciation that the ruling
Congress may 1ule, they call therr men even
if they aic n 2 mimonity, as we have seen
n Bihat and Onissa. This s npot the real
functioning of parhamentary demgpcracy.

Ouwr demand will be, open factories and
gne <edit to small and muddle factory-
owners That 15 not bemg done. Mr.
Chavan said in the budget speech that credit
supply is increasing and many new branches
have been opened for issumng credit.  But he
has not mentioned to whom  credit s paid,
whether 1t iy paid 10 millionaires or 1o poor
peasants and poor and middle factory-
owners,  So far as we know, not a sipgle
poor factory-owner ot small and middle
factory-owner or poor peasant has got any
credit facilities after bank nationalisation.
We supported bank nationalisation because

1t was a progressine measure.  But after
that, they ought to have taken some
measures, But they have not done it

During the past seven months, they have not
doune anything. This w why 1 say only
nationalwation of banks will not do.
Credit should be given to the smaller and
middle factory-owners, poor and middle
peasants and to cotiage mdustnies, As you
know, four million familics depend on the
handloom industry, but throughout India,
the handloom industry is on the brink of
disaster. No smali-scale handloom factory
has got any credit from the nationalised
banks,

Another progressive measures is the
abolition of privy purses. X do know
why Chavanii and Indiraji never say,
“We would not pay any comensation.
We have got a huge majerity. We will
change the Constitution snd delete the
provigion for payment of compensation.”
For sa many long years, they have bem
witing Ra, 3 @ores every yow. New
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you want to give 20 times that amount—
Rs. 100 crores—to the princes by way
of compensation, If Rs. 100 crores are
kept as a fixed deposit in a bank, they
will get Rs. 8 crores per year, instead of
Rs. 5§ crores they are now getting!
Whiat a fantastic progressive measure they
have taken ! They should announce, “We
will change the provisions of the
Constitution. We will not give any com-
pensation.”

Then, why should there be an increase
of Rs. 65 crores in the defence budget ?
India has got g glorioys anti-imperialist
tradition. We do not know who is geing to
wage a war against us. What 1s the use of
increasing defence expenditure ? In the
Economic Times of 27th or 28th February,
we saw & small news item that from the
State-owned fertiliser factory in XKerala,
Government of India has sent fertilisers to
South Vietnam for a few thousand dollars,
India has got a glorious anti-imperialist
tradition. Why should we help South
Vietnam against North Vietnam by sending
them fertilisers for just a few thousand
dollars ? We must condemn this. 1If this is
not & fact, our leaders must say that this is
not a fact. But the news has appeared in
the Economic Times. We do not know why
defence expenditure should be increased.
We do not know why we should help
South Vietnam, when we have no trading
with North Vietnam. India has got a
glorious anti-imperialist tradition. You ar:
besmcaring our glorious past by doing these
things. We think that with ait these
policies, you cannot 1mprove our economy.
The whole thing should be changed basically.
We tell our Government that unless and
until the basic policy is changed, nothing
can be done and our economy cannot be im-
proved.,

SHRI M. B. RANA (Broach): Sir, ¥
rise to support the budget presented by the
hon. Finance Minister. To gquote his own
words : '

“(yr task now is to reasscss the en-
tire range of our policies 80 as to give
them a sharp focus of effectivencss,
to translate these policies into concrete
programmes of action and to implememt
these programmes with speed and
determination, Only so can we accele-
rate the process of growth, reduce dis
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parties in income, wealth gnd economic
power, generate employment on 8 mas-
sive scale and avoid pressurcs on prices
or balance of payments of the kind
which gencrate internal tensions and io-
crease our dependence om external
credits.”

1 hope and pray that our next budget
also will be of the same type in May and
there will be no tax proposals for anyone of
us,

The main problem before us is employ-
ment. Quoting his own speech .

“By far the most urgent problem
that needs our whole-hearted attention
is the problem of unemployment ..There
can be no guestion that poverty and un-
employment cannot be eradicated with-
out a sustained process of growth. But
there are scveral ways of achieving
growth ; and we have to seek out these
which make the maximum impact on un-
employment and mass poverty.”

Most probably it 8 the mental attitude
of the people of India which is responsible
to some extent for unemployment here,
Usually in India there is one bread-carner
in the house and there are five or six de-
pendents of that bread-earner. In UK and
other advanced countries everyone who is
above the age of ecighteen tries to make a
living. 1If we change our attitude on that
basis I am sure we shall get much more
employment.

Government are doing their best to remove
or at least reduce unemployment. Public
Sector Undertaking is an institution which is
created mostly to got rid of unemployment.
They employ a large number afl people even
at the cost of making losses, as mentioned
by our colleague, Shri Tiwari. Even though
they incur losses, they help to a large extent
in solving the problem of unemployment,
While } was the Chairman of the Committee
on Public Undertakings I suggested to the
public undertakings that they should give
greater emphasis to this aspect and that they
should provide the people with Jand and
know-how 80 that we can reduce imemploy.
ent.

Coming to the elections, there was a
Grand Alliatge of the Syndioate, the Jag
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Sangh and the Swatantra Party. The Grand
Alliance thought they had a very glorious
future before them but they ended in shame
at the end of the polls. FPeople thought
that this Grand Alliance should not be given
any support. Here 1 am reminded of the
Portuguese people. As stated by Mr. Otto
Rothfeld in his book, the Portuguese wanted
to contest with the British Empire where the
sun never sets for the supremacy in India,
But they went down as a nation of cooks
and musicians. This is the position of the
Grand Alliance in Gujarat now. They start-
ed with the hope of capturing ail the 24
seats in Gujarat. They have been able to
secure only It, losing 13. So the Grand
Alliagce has failed, as far as the poll in
Gujarat is concerned.

They hoped to return in a vast majority
in this House. They have returned only
11 from Gujarat awd five from the rest of
India, That is their strength, Their posi-
tion is somewhere lu that corner, fifth or
sixth. They promised everything but they
will not be able to do anything in this
House in spite gemior people bhe Shii
Mishra coming to this House.

SHRI ATAL BIHARI VAJPAYEE : Is

he speaking on the Budget or on the grand
alliance ?

MR, CHAIRMAN : That is part of the
Budget discussion,

SHRI SHYAMNANDAN MISHRA
(Begusarai) :  Your corpus jtgelf is an
alliance,

SHRI M. B. RANA : The Budget has
put stress on the abolition of poverty and
the programme for tackling the problem of
upemployment and irrigation. 1 am glad
that the problem of irrigation is tackied.
In QGujarat we have 8 very big problem of
Narmada Project which is the lifeline for the
whole of Gujarat, nut only of Gujarat but
of Kutch and South Rajasthan, This
Narmada Project hag to be taken tmto cone
sideration. I am glad to know that the
Madhys Pradesh attitude i now gradually
changing towards a compromise, It is our
own Goversment of Gujarst which is refuk

ing 10 come to any termp with the Madhya
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Pradesh Government, If they come to
some settlement, I am sure that problem cun
be solved in no time.

Then, there is the drinking water pro-
blem which has to be tackled in our parts.
There are tanks in all the villages which
require to be deepened. Therc arc small
rivers which require to be bunded. If these
things are done, 1 am sure, the prablem
of drinking water would be solved in no
time,

Besides the Narmada Project there is the
flood and earthquake problem in Broach
District to which 1 belong. We had floods
m 1968, earthquake in 1969 and another
flond in 1970 with the resuls that the whole
district is now shaken up. OQut of 12,000
houses in Broach nearly 9,000 are cracked
up ; they are not worth living in. These
problems have to be solved sooner or
later,

The flood problem can be solved by
small dams and by breaking the rivers.
Broach was oune of the biggest ports not
only in India but in Asia. In the days of the
Fevptian PHARAOHS the Dacca mulmul
which covered the Fgyptian mummics was
sent through the port of Broach by inter-
national boats. But now it has silted up so
much that not even small boats can come
in the Broach Port. The whole coastline of
Gujarat which is nearly 1,000 miles long has
several possibilities of bringing up good
ports. Broach and Dahej are two porls
that can be developed 1o a great extent.  If
we develop these and other ports, I am sure,
we shall be able to do a good deal of work
for Gujarat,

There are many things which have to be
tackled in time. Unemployment, irrigation
and many other problems of India are there.
I am sure, with the help of Government
ptid with the help of the Opposition which,
1 hope, will change its attitude and not
adopt a negative attitude which they used to
adopt in the Fourth Lok Sabha—they have
%is0 made some promises to the electorate
end they have to fulfil their promises ; by
this negative attitode which they adopt to-
wards this Government, they will not be
"able to fulfll their own promises——we shall
be able to tackie all the problems of India
Wry soon,

SHRI SURENDRA  MOHANTY
{(Kendrapaga) : Mz Chalrman, at the outset
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I should like to preface my remarks on the
Budget by congratulating the Finance Minis.
ter for the massive majority which his party
has obtained in the last general elections
under the leadership of Shrimati Indira
Gandhi. But I would only humbly submit
that the Government should not gloat over
this situation day in and day out. In the
President’s Address we bad told that the
Congress Party had attained a majority. In
the Budget it has been repeated. I would
only submit that this victory is an occasion
for self-introspection, for quiet thinking and
for a pledge to implement the garibi hatao
programme which the Congress Party had
given out to the masses.

Having said s0, I had expected that in
this Budget there would not be generalised
features and vague intentions. It was expected
that the Finance Minister will spell out some
concrete programmes as to how he is going
to implement the various assurances,

in that context, I would like to invite the
attention of the House to the aspect of
employment. The hon. Finance Minister
has repeated an old scheme of providing
Rs. 50 crores for giving employment to each
wage earner in a family. The hon. Finance
Minister is intelligent enough to note that
Rs. 50 crores is a mere pittance, a drop in
the ocean, We thought it to be a political
gimmick wheo this employment programme
had been spelt out about six months ago.
This is no new programme that has been
spelt out in the Budget Speech of the hon.
Finance Minister. I think, long before this
election, this programme had been spelt out
as an immediate measure, as an urgent
measure, to tackic the unemployment
prablem.

Now, this Rs, 50 crores programme is
going to spread over 4000 blocks with the
target of providing Rs. 100 per month to
every wage earner in a family, We had
expected that the Government of India
should have in the meantime identified
the districts, identified the blocks, in
which the programme is going to be imple-
mented. But what 1 understand from the
Budget Speech of the hon. Finance Minister
is that the State Government have
been asked to formulate the schemes.
Now this will go on between the
Government of India and the State Govern-
ments, If I am not pessimistic enough, it
is going to be in the doldrums. Even ont of
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this amount of Rs. S0 crores, according to
my reckoning, at least one-third will go
towards the adminisirative cost. 1f Rs, 16
¢rores are earmarked for the admtinistrative
cost dlone. the only persons who will benefit
under this employment schéme is cither a
Secretary or a Deputy Secretary and hordes
of other aiministration staff, and not the
poor rural people for whom this programme
is ostensibly meant.

We were told that there were special
development schernes for 45 districts.  This
was another the schemes which had been
spelt out by the Govermment of India to
urgently tackle the develupment preblem in
the rural arcas. These development agencics
which will addrzss themselves to the aspect of
agriculture, irrigation, etc. are nothing new.
They were there in the Plans and it was for
the Finan¢e Minister to have made an honest
assessment of the situation and to have told
us how these development agencies or, as a
matter of fact, for that this Rs. 5D croves
schemes is going to mitigate the hardships in
the rural sector.

1 would like to invite the attention of
this House to another aspect of the mitier,
it is n1t the uncmployment problem m the
rursl sector that is so much facing us, But
what is staring at us today 1s the problem of
unemployuent in the urban sector. It has
been fashiohable of late to say that unemp-
loyment is not confined to urban sector
alone. There is a refusal to recognise the
agonies of the educa‘ed unemployed. With
afl humility, [ would submit that uncducated
person is never unemployed.

Suppose a man runs a tea shop or a
pan shop. He engages five otheér persons
and a cultivator who is uneducated main-
tains a whole family. But that is not the
case in the case of the educated unomployed,

According to  published figores, il
October 1970 we had educated unsmployed
in this country to the onder of about 4
miliion, It is surprising that & responsidfe
Governnmient headod by Mr. Chavan and a
pocialist like Shrimati Indita Gandhi should
bave remained sileat over the priblem of
oducated wnemployed. With all emphasis
at my comsiand, I would like Y submit
that unemployment of & growing population
is the greatest damger to & s0alist demo-
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cracy that we profess to bring about through
the ballot box.

Sir, there 1s another aspect to which 1
would like to invite the attcntion of this
House. The Finance Minister has sought
to assure us that the price situation in the
country i> registering downward trend. If
1 remember correctly, according to him,
though the price index has registered an  up-
ward trend 1n the cvase of manufactured
articles and the cost of living index has gone
up, the food prices have gone down te the
order of 6 to 7 per cent.  While it may be
true of wheat, I should inform the Finance
Minister that the case is exactly the opposite
in the case of rice. Sir, I come from a
rice-growing and rice-cating area and 1 tell
you that the rice price has gone up fantasti-
cally high in spite of the green Revolution
about which the Government 1y boastiug s
much. Having said so, | would urge upon
the Government to bhuild up enough butler
rice stocks so that the rice-cating population
18 not left 1o the merey of the corrupt hoar-
ders  And in that context, 1 would ke to
know ay (o what has happened to state-
trading in foodgrains of which so much had
been said in the Bombay session ! the Afl
India Congress Committee and which forms
su important a part and s¢ important a plan
of the socialistic programme of the Congress
headed by Shrimati Indita Gandhi. 1 hope,
Sir, Goverament owe an answer to  thia
House on this very wvital point because, in
spite of the increased fondgrains production,
the prices are also increasing and they are
running a most on parallel lines which are
going to meet nowhere.

Sir, the time being very short, 1 would
like to dwell on another important aspect,
which, according to me, is the only aspect
of the Central Budget today and that is the
devolution of finances to the Siates. {
would request the hon. Finance Minister
that he would be kind enough to furnish us
with a statement of indices regarding Central
investmont in various States in the different
sectors of our economy. The figures are
jumbled up in the Demands for Grants in
this Budget and unless one is adept enough,
one cannot imymediately find the various
kinds of State Grams and Special Grants,
etc., which are being given to the different
States. My grievance is that as we proceed
i our pismming, we aré procéeding aot to-
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wards social equality but towards social
inequality and political inquity. Socialism

docs not cnly mean removal of disparity
dbetweon & cilizen and a citizen ; between a
class of men and a class of men but also
between States and States. There arc under-
developed  States. There are aeveloped
States. There are some States for whom it
is a perpetual and eternal problem as to how
their non-Plan expenditure is 10 bé met or
even how to meet their administrative costs
and there are States which gencrate suffi-
cient surplusts for implementing their
Plans. Therefore, Sir, in this context, any res-
ponsible Finance Minister has to review and
cxamine this Central Budget, the central
problem of which is, according to me, the
devolution of Central Finances to the
States.

When our Constitution Assembly was
seized of tins question, the issue was very
limited.

The issue was devolution of  Central
Finances 10 the States according 1o Art, 280
of the Constitution, which had contemplated
that there would be & Finance Commission
a quinquinnial affairs, which would make
awards from ume to time to State Govern-
ments 10 meet their temporary liabilities.

When the Consttuent  Assembly had
framed Art. 280 of the Constitution, the con-
cept of the Plan had not come into existence.
But, in the given context of today, it is the
Plan and the Plan alone, which has trans-
cended all the limited horizons of Art. 280.
And, today, when we are confronted with a
situation in with there are some States which
have to depend upon the Central 1.oan for
meeting their administrative expenditure, it
will be for the Finance Minister, to tell us
as to how those States are going to tackle
with their problems of planned development
and growth. And, if, in those States, ano-
mosities grow, bitterncss increase ; and pose
a challenge to our nation, then, certainly, the
responsibility squarely will rest on the
shoulders of the Finance Minister.

Sir, in this context, T would like to
remind you of oue point. When Shri Vidya
Charan Shukla was replying to the Debatc
on the Supplementary Demands he said that
sach Swates which want to give increased
Déarness Allowance can Jook to the Centre
for Jomns, I was almost tempted to
sk him ! Mow these Joans are going to be
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serviced by the State Governments ? There
are States like Orissa which have received
huge loans from the Government of [ndia.
In servicing those loans, al) the Grants and
the Special Grants which they have been
receiving, are being consumed. Therefore,
the issue today is, as to what radical
measures the Government of India can
evolve, for the devolution of the finances to
States hike Omssa for the planned progress.

1n this context, 1 find that the Special
Grants which the Government of India had
been giving are registering today diminishing
return. We find that the non-plan Grants
ar¢ on the dwindle and we would like to
know from the hon. Finance Minister as to
what it is that has necesssitated this
situation.

For instance, in the Revised Budget, the
non-Plan Grants were of the order of
Rs. 14183 crores. In 1971-72, it has been
reduced to Rs. 136.87 crores. Whereas this
reduction may not mean anything to richer
and more resourceful States, certainly, it is
going to mean a great hardship for States
like Orissa, Madhya Pradesh, Rajasthan and
Assam, There is another aspect. ln the
scheme of Central assistance to the States,
70 per cent component of this s loan ‘and
30 per cent is grant. Variations are made
in case of certain States like Assam,
Nagaland, Jammu and Kashmir, ete., where
the position is exactly reversed. The ratio
or the component of loan there is 10 per cent
wheréas the grant is 90 per cent., If a
rational classification is made, 1 do not see
why any difference should be made in case of
States like Orissa. 1f Assam can get 10 per
cent lvan and 90 per cent grant, certainly it
is for the Government of India to give an
answer as lo why similarly placed, and
underdeveloped States, in Similar situations,
should not get that same consideration.
I do not wish tn join issue with the
Government of India at this moment on
this point, because the subject requires
more detailed examination. But at this
stage, T would only make a humble plea to
the hon. Finance Minister that he should see
that wore redical measures arc evolved so
that under-developed States do not suffer
from any handicap and do not recede to the
backwaters of stagnation.

With thes¢ words, I commend the budget
for the consideration of the House,
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MR. CHAIRMAN : Shri Sarjoo Pandey~—
he will start tomorrow.

The House stands adjourned ull 11 AM,
tomorrow.

17.59 hrs.

The Lok Sabha then adjourned nil
Eleven of the Clock on Friday, March 26,
1971{Chaitra 5, 1893 (Saka).
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